MINISTRY OF FINANCE
(Department of Revenue)
(CENTRAL BOARD OF DIRECT TAXES)
NOTIFICATION
New Delhi, the 27th October, 2017
INCOME-TAX

S.0. 3441(E).—In exercise of the powers conferred by clause (b) of sub-section (2) of section 80G of the
Income-tax Act, 1961 (4% of 1961), the Central Government hereby notifies “Arulmigu Kapaleeswarar Thirukoil,
Mylapore, Chennai,” to be place of historic importance and a place of public worship of renown throughout the state of
Tamil Nadu for the purposes of the said section.

[Notification No. 87/2017/F. No. 176/9/2017-ITA-I]
DEEPSHIKHA SHARMA, Director
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